INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 09-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl | Appeal Number A\s,:r:rt. Assessee Name Remarks

1] ;I;rgsoa,g%m 2013-14 | [D] M/S. PUSHKAR CORPORATION

g 566?}:[5)};019 2013-14 | [A] M/S. PUSHKAR CORPORATION

- . e 12019 | 201314 | [A] YOGENDRA AMBALAL SARKAR

4 | ITA 14/AHD/2020 | 2013-14 |[D] SHRI YOGENDRA AMBALAL SARKAR

. II;;%S/)Z’EB 2009-10 | [A] JAYESH BUDHALAL MEHTA

6| ., ;}L&%S/)Z%B 2012-13 | [A] JAYESH BUDHALAL MEHTA

7| 5 ,ff.%s,);}zg 2013-14 | [A] JAYESH BUDHALAL MEHTA

8 24;;—'2%5});623 2014-15 | [A] JAYESH BUDHALAL MEHTA

9 [ITA 554/AHD/2023| 2017-18 |[D] DAMODARDAS MOHANLAL CHOKSHI

10 |ITA 796/AHD/2023|  NA | [A] GOHILWAD VANKAR SAMAJ SEVA TRUST SIHOR ‘
11 |ITA 850/AHD/2023| 2017-18 | [A] AURA SECURITIES PRIVATE LIMITED |
12 | ITA 37/AHD/2024 | 2017-18 |[A] SHYAM ENTERPRISE |
13 |ITA 291/AHD/2024| 2017-18 |[A] DAXABEN ASHOKKUMAR DATTANI |
14 |ITA 366/AHD/2024| 2013-14 |[A] JIGNABEN PRASHANTBHAI PATEL 1
15 |ITA 399/AHD/2024| 2018-19 | [A] JIGAR BHIKHALAL SANGHAVI _
16 |ITA 786/AHD/2024| 2016-17 | [A] SANGEETA MANOJKUMAR JAIN |
17| sos i;’; 12024 | 2017-18 | [D] S3 TRADECOM PRIVATE LIMITED

18 i 2018-19 | [A] SHALBY LTD.

1064/AHD/2024




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Appeal Number ARSIt Assessee Name Remarks

S Year

1 |ITA 785/AHD/2023| 2016-17 |[A] BAKERI PROJECTS PRIVATE LIMITED

ITA

1005/AHD/2023 | 29116 [A] SHALBY LTD.

3 |ITA 389/AHD/2024| 2012-13 |[D] SPAN DIVERGENT LIMITED

4 |ITA 390/AHD/2024| 2013-14 |[D] SPAN DIVERGENT LIMITED

5 |ITA 900/AHD/2024| 2013-14 |[A] SUNIL POONAMCHAND SARAF

ITA

6 | 1007/atoj2004 | 201617 | [A] RAJESHBHAT MOHANBHAT PRAJAPAT!
ITA

7 | 1008/AHD/2024 | 2017-18 | [A] RAJESHBHAI MOHANBHAL PRAJAPATI _
ITA

8 | 1133/AHD/2024 | 2013-14 | [A] SYNWAVE INDUSTRIES
TTA

2015-16 | [A] VIBHUTI KRUNAL PATEL

1369/AHD/2024




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks

1 ITA 957/AHD/2015 2008-09 [A] GMDC SCIENCE & RESEARCH CENTRE

2 | ITA 958/AHD/2015 2511—12 [A] GMDC SCIENCE & RESEARCH CENTRE

3 | ITA 2112/AHD/2018 2012-13 [D] SHIVGANGA PROPERTY HOLDERS PVT. LTD

4 CO 108/AHD/2019 2012-13 [A] SHIVGANGA PROPERTY HOLDERS PVT. LTD

5 | ITA 2206/AHD/2018 2012-13 [A] SHIVGANGA PROPERTY HOLDERS PVT. LTD

6 | ITA 2370/AHD/2018 2012-13 [D] SHRI VIGHNAHARTA REE‘FY PVT. LTD. _

7 CO 137/AHD/2019 2012-13 [A] SHRI VIGHNAHARTA REALITY PVT. LTD, -

8 | ITA 2205/AHD/2018 2012-13 [A] SHRI VIGHNAHARTA REALTY PVT. LTD

9 |IT(SS)A 35/AHD/2021| 2013-14 [D] SHRI KAMLESHBHAI P SAVALIYA

10 CO 23/AHD/2021 2013-14 [A] SHRI KAMLESHBHAI P SAVALIYA

11 |IT(SS)A 36/AHD/2021| 2013-14 [D] SHRI RAMESHBHAL N ANTALA B
12 CO 24/AHD/2021 2013-14 [A] SHRI RAMESHBHAL N ANTALA o
13 | ITA 150/AHD/2024 2017-18 [D] DEENDAYAL PORT AUTHORITY

14 | ITA 653/AHD/2024 2011-12 R[Sg:ESI—:?;\'UDMU;I\_:L(;iﬁ\SNH[ESQl{AP]A;—E#L?PECEASED) THROUGH LEGAL HEIR

15 | ITA B13/AHD/2024 2006-07 [A] DEENDAYAL PORT AUTHORITY . _‘
16 | ITA B46/AHD/2024 2007-08 [A] DEENDAYAL PORT AUTHORITY o |

17 | ITA B47/AHD/2024 2008-10 [A] DEENDAYAL PORT AUTHORITY

18 | ITA B4B/AHD/2024 2012-13 [A] DEENDAYAL PORT AUTHORITY |
19 | ITA B49/AHD/2024 2013-14 [A] DEENDAYAL PORT AUTHORITY
20 | ITA 850/AHD/2024 2014-15 [A] DEENDAYAL PORT AUTHORITY

21 | ITA 851/AHD/2024 2015-16 [A] DEENDAYAL PORT AUTHORITY

22 | ITA 852/AHD/2024 2017-18 [A] DEENDAYAL PORT AUTHORITY

23 | ITA 853/AHD/2024 2018-19 [A] DEENDAYAL PORT AUTHORITY —1
24 | ITA 854/AHD/2024 2018-20 [A] DEENDAYAL PORT AUTHORITY ‘ ‘i
25 | ITA 861/AHD/2024 2017-18 [D] DEENDAYAL PORT AUTHORIT-Y ! ‘
26 | ITA 879/AHD/2024 2018-19 [D] DEENDAYAL PORT AUTHORITY : B _I
27 | ITA 880/AHD/2024 2019-20 [D] DEENDAYAL PORT AUTHORITY 1

28 | ITA 881/AHD/2024 2015-20 &DEENDI-XY;C\L P_ORT AUTHORITY - - B ‘ |
29 | ITA 1092/AHD/2024 2015-16 | [A] SHUBHAM INFRA "":}':MJT

30 | ITA 1193/AHD/2024 2017-18 [A] KIRANBHAI RAMANBHAI PATEL QErgd qg.ﬁ;h—r‘!-

ASSISTANT REGISTRAR

 INCOME ™ APPELLATE TRIBUNAL
HEHEIETE /AHMEDABAD




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 12-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 722/AHD/2023

2012-13

[A] NATIONAL DAIRY DEVELOPMENT BOARD

ITA 723/AHD/2023

2013-14

[A]. NATIONAL DAIRY DEVELOPMENT BOARD

ITA 724/AHD/2023

2014-15

[A] NATIONAL DAIRY DEVELOPMENT BOARD

ITA 725/AHD/2023

2015-16

[A] NATIONAL DAIRY DEVELOPMENT BOARD

ITA 726/AHD/2023

2016-17

[A] NATIONAL DAIRY DEVELOPMENT BOARD

ITA 727/AHD/2023

2017-18

[A] NATIONAL DAIRY DEVELOPMENT BOARD

ITA 728/AHD/2023

2018-19

[A] NATIONAL DAIRY DEVELOPMENT BOARD

ITA 733/AHD/2023

2010-11

[D] NATIONAL DAIRY DEVELOPMENT BOARD

ITA 734/AHD/2023

2010-11

[D] NATIONAL DAIRY DEVELOPMENT BOARD

10

ITA 735/AHD/2023

2012-13

[D] NATIONAL DAIRY DEVELOPMENT BOARD

11

ITA 736/AHD/2023

2014-15

[D] NATIONAL DAIRY DEVELOPMENT BOARD

12

ITA 737/AHD/2023

2015-16

[D] NATIONAL DAIRY DEVELOPMENT BOARD

13

ITA 738/AHD/2023

2016-17

[D] NATIONAL DAIRY DEVELOPMENT BOARD

14

ITA 739/AHD/2023

2017-18

[D] NATIONAL DAIRY DEVELOPMENT BOARD

15

ITA 740/AHD/2023

2018-19

[D] NATIONAL DAIRY DEVELOPMENT BOARD

16

ITA 742/AHD/2023

2013-14

[D] NATIONAL DAIRY DEVELOPMENT BOARD

17

ITA 755/AHD/2023

2011-12

[D] NATIONAL DAIRY DEVELOPMENT BOARD

18

ITA 756/AHD/2023

2012-13

[D] NATIONAL DAIRY DEVELOPMENT BOARD

19

CO 2/AHD/2024

2012-13

[A] NATIONAL DAIRY DEVELOPMENT BOARD

20

ITA 757/AHD/2023

2012-13

[D] NATIONAL DAIRY DEVELOPMENT BOARD

21

CO 3/AHD/2024

2012-13

[A] NATIONAL DAIRY DEVELOPMENT BOARD

22

ITA
1052/AHD/2023

2013-14

[A] NATIONAL DAIRY DEVELOPMENT BOARD

23

ITA
1059/AHD/2023

2013-14

[D] NATIONAL DAIRY DEVELOPMENT BOARD

24

ITA 124/AHD/2023

2013-14

[A] HARSHADKUMAR HARGOVANDAS PATEL

25

ITA 125/AHD/2023

2013-14

[A] HARSHADKUMAR HARGOVANDAS PATEL

26

ITA 838/AHD/2024

2012-13

[A] JIVABHAI MADHABHAI DESAI

—ABSISTANT REGISTRAR,

ST SRRt
INWATE TRIBUNAL
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 09-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl | Appeal Number Aﬁi:'rt' Assessee Name Remarks !
1 |ITA 305/AHD/2019 | 2015-16 |[A] KARSHANBHAI V PATEL-HUF j__ _J
2 |ITA 1852/AHD/2019| 2011-12 [A] M/S. SHAH FOILS LTD.

3 |ITA 1922/AHD/2019| 2011-12 [D] M/S. SHAH FOILS PVT. LTD. o B

4 ITA 5/AHD/2021 2017-18 | [D] SHRI DHARMENDRABHAI JAYANTIBHAL PATEL - _}_ - _{
5 | ITA 178/AHD/2024 | 2013-14 [A] ANILKUMAR HARGOVINBHAI PATEL - ‘]— - _:
6 | ITA 183/AHD/2024 | 2016-17 [D] SHRI GOVIND JAIRAMDAS CHANGLANJ FIL N j |
7 | ITA 508/AHD/2024 | 20 14-—15 [A] VIMAL JAGDISHPRASAD AGARWAL _ 0 _I - :
8 | ITA 584/AHD/2024 | 2017-18 |[A] PRAMUKH METAL QUARRY ‘I _ ___{I
9 | ITA 601/AHD/2024 | 2019-20 [A] AHMEDABAD KANKARIA ADARIAN f |

10 | ITA 617/AHD/2024 | 2017-18 | [D] VEDPRAKASH DEVKINANDAN CHIRIPAL |[| ) j
11 | ITA 654/AHD/2024 | 2017-18 [A] BHAMIRABEN PRASHANTKUMAR PATEL .I
12 | ITA 677/AHD/2024 | 2018-19 |[A] NARAYANKRUPA REALITY __.TJ_ o i
13 | ITA 725/AHD/2024 | 2024-2025 [A] VASHUNDHARA SANSKAR VIDHYADHAM SAMITI {E-FILING) ‘ |
14 | ITA 823/AHD/2024 | 2018-19 [A] RAKESH SAXENA .l- —'
15 | ITA 914/AHD/2024 | 2018-19 [A] ADANI INFRASTRUCTURE AND DEVELOPERS PRIVATE LIM IJ“._' - __1f
16 | ITA 929/AHD/2024 | 2012-13 [A] SHRI SOJI JAIN SHWETA I;}ERASAE MURF} PUNJAK SANGH , |
17 |ITA 1323/AHD/2024| 2017-18 |[D] K. MART (E-FILING) | .il .__i
18 |ITA 1461/AHD/2024| 2015-16 [A] MUKESHKUMAR PATEL(INDIVIDUAL) : —I_ _____ ]
19 |ITA 1462/AHD/2024| 2016-17 [A] MUKESHKUMAR PATEL(INDIVIDUAL) o ? -

20 |ITA 1463/AHD/2024| 2017-18 | [A] MUKESHKUMAR PATEL(INDIVIDUAL) - ]

21 |ITA 1694/AHD/2024| 2013-14 |[A] HEAVEN ASSOCIATE Aj
22 |ITA 1701/AHD/2024| 2020-21 | [A] ANITA RITURAJ MEHTA N '

23 |ITA 1719/AHD/2024 | 2021-22 [A] RIA ZAVERI TRUST - —_. o

24 |ITA 1735/AHD/2024| 2011-12 [A] VINIT AJITBHAI SHAH T |
25 |ITA 1736/AHD/2024| 2012-13 |[A] VINIT AJITBHAI SHAH T ke _ 1|

ASSISTANT REGISTRAR
ITHT A ATrERo .
INCQME TAX 5,0555 IBUN ran'
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl | Appeal Number A\s:s::rt. Assessee Name [ Remarks !
1 |ITA 1034/AHD/2023 | 2016-2017 [D] H V INFRATEX LTD (E- FILING) ‘ . ;
2 |ITA 1038/AHD/2023| 2014-15 [ [A] MOMIN MEDICAL CHARITABLE TRUST | |
3 [ITA 1123MHD;’2023' 2014-15 | [A] AMOS_S_T_E;EL P_RO_CESSORS a
4| !;L(sz)g‘z 2 2017-18 | [A] GHANSHYAM MOHANBHAI PATEL
5 | ITA 154/AHD/2024 | 2016-17 [D] GHANSHYAM MOHANBHAI PATEL (E-FILING) 1
6 | ITA 155/AHD/2024 | 2018-19 [D] GHANSHYAM MOHANBHAI PATEL (E-FILING) - |
7 | ITA 367/AHD/2024 | 2012-13 [A] AMIT RAINIKANT JOSHI (E-FILING) J
8 | ITA 467/AHD/2024 NA [A] KARMDEEP FOUNDATION .
9 | ITA 516/AHD/2024 | 2012-13 [A] JITENDRA AMRUTLAL PATEL |
10 | ITA 517/AHD/2024 | 2013-14 [A] JITENDRA AMRUTLAL PATEL : ]
11 | ITA 924/AHD/2024 Z{jl/—lS [D] NEW SURROAD GINNING AND PRESSING FACTORY ) ; : J: - ) :
12 | ITA 930/AHD/2024 | 2017-18 [A] NEW SURROAD GINNING AND PRESSING FACTORY |.

T3 ITA 937/AHD/2024 : 2017-18 | [A] SOMNATH KELAVNI MANDAL (E-FILING) R _!

14 | ITA 942/AHD/2024 2018-19 | [A] GUIARAT INDUSTRIAL INVESTMENT CORPORATION LIMITED ” 1'

15 |ITA 1000/AHD/2024| 2023-24 [A] SAMAST SHRIGAUD SAMAJ GUJARAT (111 Z="~.=_:_ N )
16 |ITA 1513/AHD/2024| 2018-19 [A] KIRI INDUSTRIES LIMITED a -

17 |ITA 1530/AHD/2024| 2015-16 ;g}]ﬂ?&l—g\g Iai’_«r('fjlf)Nl':IES LIMITED (NOW MERGED WITH AAGAM ‘

18 |ITA 1538/AHD/2024| 2015-16 f[i];TleE THASRA NAGRIK CO OP CREDIT SOCIETY LIMITED /£ ‘

19 [ITA 1555/AHD/2024| 2018-19 [A] THE THAVAR DUDH UTPADAK SAHKARI MANDLI LIMITED - '

20 [ITA 1556/AHD/2024| 2019-20 [A] THE THAVAR DUDH UTPADAK SAHAKARI MANDLI LIMITEb o -. j

- EMV( |
QITF T
ASSISTANT REGISTRAR
Assistdant




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl | Appeal Number A$:;1rt | Assessee Name | Remarks .
1 | ITA 39/AHD/2021 2015-16 | [D] SMT. DENISHA RAJENDRA KESHWANT e a Kl | I'
2 | ITA 276/AHD/2021 | 2017-18 |[A] DHARMESH KALIDAS PATEL _-‘I
3 | ITA 289/AHD/2021 | 2017-18 |[D] DHARMESH KALIDAS PATEL N _,
4 | ITA 830/AHD/2023 | 2014-15 |[A] SURESH PRABHULAL KABRA 7
5 |ITA 831/AHD/2023 | 2015-16 |[A] SURESH PRABHULAL KABRA 4
6 | ITA 832/AHD/2023 | 2016-17 |[A] SURESH PRABHLAL KABRA '
7 | TTA 833/AHD/2023 | 2017-18 | [A] SURESH PRABHULAL KABRA - 7_ o |
8 | ITA 913/AHD/2023 | 2016-17 [A] GUIARAT METAL CAST IND. PVT. FD_ - ]

9 | ITA 524/AHD/2024 | 2012-13 [A] ATIT MAHESHBHAI PATEL - -ﬁ:.__ N

10 | ITA 578/AHD/2024 | 2013-14 | [A] AMISH PURSHOTTAMDAS PATEL (I T E

qll ITA 700/AHD/2024 | 2012-13 1A [A] KANDARPKUMARE—"«HLAL PATEL o - ,

'_12 ITA 994/AHD/2024 | 2018-19 |[A] TTEC INDIAESTOMER_ _SOLUTIONS PRIVATE LIMLTED _i__ ) g
13 |ITA 1269/AHD/2024| 2017-2018 | [A] JITENDRA BABULAL SANGHVI |
14 |ITA 1270/AHD/2024 | 2018-2019 | [A] JITENDRA BABULAL SANGHVI ‘l
15 |ITA 1308/AHD/2024| 2021-22 | [D] JITENDRA BABULAL SANGHVI (E-FTLING ._
16 [ITA 1347/AHD/2024| 2021-22 |[D] RATNATRIS PHARMACEUTICALS PRIVATE LIMITED (E-FilING) ]
17 |ITA 1444/AHD/2024| 2021-22 |[A] M/S. ANAM PESTICIDES PVT.LTD. | B
18 |ITA 1449/AHD/2024| 2016-17 | [D] SHETHANI MANEKBAI CHERITABLE TRUST 5 |
19 |ITA 1474/AHD/2024| 2017-18 [D] SJNIT GLJOHHBHM CHOK“H] umer _ I '
20 |ITA 1475/AHD/2024 2015-19 [D] SUNIT SUJHlRBHAI CHOKSHI
21 |ITA 1486/AHD/2024 | 2013-14 |[A] SHREE SAHAJ ALLOYS PRIVATE LIMITED ‘ o _:
22 |ITA 1494/AHD/2024 | 2016-17 | [A] RAHUL MONAL CHOKSHI ,I




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 12-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT

AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER .

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD:_ CRO1 o
Srl | Appeal Number Ag:ranrt. Assessee Name | Remarks |
1 |TTA 3124/AHD/2015| 2011-12 | [A] GUIARAT STATE ELECTRICITY CORPORATION LTD. j
2 |ITA 3164/AHD/2015| 2011-12 | [D] GUIARAT STATE ELECTRICITY CORPORATION LTD. |
3 |ITA 572/AHD/2020 | 2015-16 | [A] GUIARAT STATE ELECTRICITY CORPORATION LTD |
4 15111.;(:[5)!’?;017 2010-11 [A] SHRI SHAILESH BALDEVBHAI PATEL | -
5 |ITA 1081/AHD/2023| 2018-19 |[D] MS GOODFARM REARING
6 | ITA 334/AHD/2024 | 2017-18 | [A] JAYANTI POLYMERS PVT LTD. -
7 | ITA 533/AHD/2024 2012-13 [A] SHIF;RA AJAY I'(HARP—_- - |
8 | ITA534/AHD/2024 | 2012-13 |[A]SHIPRA AJAY KHARE
9 |ITA535/AHD/2024 | 2013-14 | [A] SHIPRA AJAY KHARE |
10 | ITA 536/AHD/2024 | 2014-15 | [A] SHIPRA AJAY KHARE - |
11 | ITA 866/AHD/2024 | 2014-15 | [D] RASHMIN KANTILAL VAKTA (E-FILING) ]
12 | ITA 829/AHD/2024 | 2013-14 | [A] RASHMIN KANTILAL VAKTA 4
13 | ITA 830/AHD/2024 | 2014-15 | [A] RASHMIN KANTILAL VAKTA |
14 | ITA 865/AHD/2024 | 2013-14 | [D] RASHMIN KANTILAL VAKTA T
15 |ITA 1707/AHD/2024 | 2015-16 [A] NAGARBHAI AMTHABHAI PRAJ;\PATI |
16 |ITA 1434/AHD/2024| 2015-16 | [A] M/S. ADROIT TRADELINK PV LTD.
17 |TTA 1522/AHD/2024| 2016-17 | [A] M/S. ADROIT TRADELINK PVT LTD. l
18 |ITA 1549/AHD/2024| 2016-17 |[A] C. D. INTEGRATED SERVICES LTD. L |
19 |ITA 1586/AHD/2024 | 2017-18 | [D] GOPI SYNTHETICS PRIVATE LIMITED
20| ., },ﬂ%ﬁ%’;z 4 | 2016-17 |[A] CHIRAG MAHESHKUMAR VYAS ]
“Jeatef
EaF |
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 09-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR0O1

Assmt.

Srl | Appeal Number Vi Assessee Name Remarks
1 ITA 2011-12 [A] PENTAIR VALVES & CONTROLS INDIA PVT. LTD.( FORMERLY
1022/AHD/2016 KNOWN AS TYCO VALVES & CONTROLS INDIA PVT. LTD.) (SGM)
2 ITA 2013-14 [A] PENTAIR VALVES & CONTROLS INDIA PVT. LTD. ( FORMERLY
2359/AHD/2017 KNOWN AS TYCO VALVES & CONTROLS INDIA PVT. LTD.) (SGM)
3 |ITA 139/AHD/2019| 2014-15 | [A] PENTAIR VALVES & CONTROLS INDIA PVT. LTD. (SGM)

[A] EMERSON PROCESS MANAGEMENT(INDIA) PVT. LTD

4 | ITA 70/AHD/2020 | 2015-16 |(SUCCESSOR IN INTEREST FORPENTAIR VALVES & CONTROLS
INDIA PVT. LTD. (SGM)
[A] EMERSON PROCESS MANAGMENT (INDIA) PVT. LTD.
5 |ITA 164/AHD/2021| 2016-17 |(SUCCESSOR IN INTEREST FOR PENTAIR VALVES & CONTROLS
INDIA PVT. LTD.)
6 ITA 2009-10 | [A] PENTAIR VALVES & CONTROLS INDIA PVT. LTD.( FORMERLY
1089/AHD/2014 KNOWN AS TYCO VALVES & CONTROLS INDIA PVT, LTD.)
ITA
7 | 2615/aHD/2012 | 2008-09 | [A]TYCO VALVES & CONTROLS (INDIA) PVT. LTD.
ITA
8 | 2604/aHD/2012 | 2008-09 | [D]TYCO VALVES & CONTROLS (INDIA) PVT. LTD.
IT(SS)A ]
9 | 34/aHD/2024 | 201314 | [A]SAFARI BIOTECH PVT. LTD.
IT(SS)A ]
10| 35/anDy2024 | 201415 | [A] SAFARI BIOTECH PVT. LTD.
IT(SS)A ’
11| 36/aHD/2024 | 201516 | [A] SAFARD BIOTECH PVT. LTD.
ITA
12| y016/AHD/2024 | 2019-20 | [A] SAFARI BIOTECH PVT. LTD.
ITA
13| 1531/AHD/2024 | 202223 |[A]JERAMBHAL RATNABHAI PATEL
ITA
14 | ys3o/anpraoza | 201516 [ [A] NALINL VLAY SHAH
ITA
15 1540/AHD/2024 2015-16 | [A] NALINI VIJAY SHAH
ITA
16 | y5a1/aHD/2024 | 2017-18 |[A] NALINI VDAY SHAH
ITA
17 | 1542/AHD/2024 2017-18 | [A] NALINI VIJAY SHAH
18 ITA 2015-16 | [A] MINAL PRASHANT VAKIL LEGAL HEIR OF LATE. PRASHANT
1546/AHD/2024 RASIKLAL VAKIL
ITA
19| i557/AHD/2024 | 201920 [A] ANKUR CHANDRAKANT PATEL
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

Assmt.

Yaar Assessee Name Remarks

Srl | Appeal Number

1 |ITA 1782/AHD/2014| 2009-10 |[A] VISHAL PLASTOMERS PVT. LTD.

2 |ITA 1776/AHD/2014| 2009-10 |[D] VISHAL PLASTOMERS PVT. LTD.

3 | ITA 102/AHD/2022 | 2017-18 |[[A] ROQUETTE INDIA PVT. LTD

4 | ITA 366/AHD/2022 | 2018-19 |[A] ROQUETTE INDIA PRIVATE LIMITED

5 | ITA 996/AHD/2024 | 2013-14 | [A] ROQUETTE INDIA PRIVATE LIMITED

6 | ITA 190/AHD/2022 | 2017-18 |[A] M/S. MADHYA GUJARAT V1) COMPANY LTD.

7 | ITA 191/AHD/2022 | 2017-18 | [A] MADHYA GUJARAT VIJ COMPANY LTD.

8 | ITA 204/AHD/2022 | 2017-18 |[[D] M/S. MADHYA GUJARAT VI] COMPANY LTD.

9 | ITA 359/AHD/2022 | 2018-19 |[A] M/S. ALLSCRIPTS (INDIA) LLP

10 | ITA 549/AHD/2022 | 2017-18 |[D] ASAL JEWELLERY

11 | ITA 550/AHD/2022 | 2010-11 |[A] SUBHASHCHANDRA KESHAVLAL BAROT

12 | ITA 715/AHD/2023 | 2014-15 | [A] AASHKA HOSPITALITY PVT. LTD.

13 | ITA 774/AHD/2023 | 2016-17 |[A] NATRA] CONSTRUCTION CO.

14 | ITA 775/AHD/2023 | 2017-18 |[A] NATRAJ CONSTRUCTION CO.

15 | ITA 6/AHD/2024 | 2016-2017 | [D] VIPULBHAI LABHUBHAIL PATEL

16 | ITA 349/AHD/2024 | 2018-19 |[A] ARVIND LIMITED

17 | ITA 466/AHD/2024 | 2018-19 | [D] ARVIND LIMITED

18 |ITA 1001/AHD/2024| 2017-18 |[A] ASCENDUM SOLUTIONS INDIA PRIVATE LIMITED

19 |ITA 1201/AHD/2024| 2014-15 |[A] GUJARAT STATE ROAD DEVELOPMENT CORPORATION LIMITED

20 |ITA 1231/AHD/2024| 2016-17 |[A] SHARADBHAI KESHAVLAL LAKHANI

51 |ITA 1237/AHD/2024| 2014-15 | [A] SANJAY PATEL

22 |ITA 1253/AHD/2024| 2015-16 |[A] NARAVATSINH JAGATSINH CHAUHAN

23 |ITA 1254/AHD/2024| 2016-17 | [A] NARAVATSINH JAGATSINH CHAUHAN

24 |TTA 1255/AHD/2024| 2016-17 |[A] NARAVATSINH JAGATSINH CHAUHAN

25 |ITA 1272/AHD/2024| 2017-18 |[A] NANDISH MADHUKAR SHAH, HUF

26 |ITA 1283/AHD/2024| 2013-14 |[A] BEES INFRACON PRIVATE LIMITED

mb%w'
ASSISTANT REGISTRAR

o
531 S “

INCOME TAX APPELLATE TRIBUNAL
%/AHMEDABAD -




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 784/AHD/2013 | 2003-04 | [A] M/S. MUNJAL AUTO INDUSTRIES LTD. (RCM)
2 ITA 3/AHD/2019 2013-14 | [A] TIRUPATI PROTIENS PVT. LTD
3 | ITA 885/AHD/2019 | 2014-15 |[A] SUN PHARMACEUTICALS INDUSTRIES LIMITED
4 | ITA 969/AHD/2019 | 2014-15 |[D] SUN PHARMACEUTICALS INDUSTRIES LIMITED
5 |ITA 1741/AHD/2019| 2009-10 |[[A] SUN PHARMACEUTICALS INDUSTRIES LIMITED
6 |ITA 1750/AHD/2019| 2009-10 [[A] SUN PHARMACEUTICALS INDUSTRIES LIMITED
7 |ITA 1785/AHD/2019| 2009-10 |[D] M/S. SUN PHARMACEUTICALS INDUSTRIES LTD
8 | ITA 366/AHD/2020 | 2009-10 |[A] SUN PHARMA ADVANCE RESEARCH CO. LTD
9 |ITA 1591/AHD/2019| 2013-14 |[A] SMT. NITIN R SHAH
10 | ITA 183/AHD/2021 | 2011-12 |[D] SHRI PRANAV PRAFULCHANDRA VORA
11 198}1(:[?}2021 2018-19 | [D] M/S. MADHUSUDAN SPECIAL SELECTIONS PVT. LTD
12 | ITA 265/AHD/2022 | 2017-18 |[A] HAZIRA PORT PRIVATE LIMITED
13 | ITA 347/AHD/2022 | 2018-19 | [A] HAZIRA PORT PRIVATE LIMITED
14 | ITA 157/AHD/2024 | 2012-13 |[D] HIRALAL DAYARAM THAKKAR
15 | CO 39/AHD/2024 | 2012-13 |[A] HIRALAL DAYARAM THAKKAR
16 | ITA 158/AHD/2024 | 2013-14 |[D] HIRALAL DAYARAM THAKKAR
17 | CO 40/AHD/2024 2013-14 | [A] HIRALAL DAYARAM THAKKAR
18 | ITA 159/AHD/2024 | 2014-15 |[D] HIRALAL DAYARAM THAKKAR
19 | CO 41/AHD/2024 2014-15 | [A] HIRALAL DAYARAM THAKKAR
20 | ITA 338/AHD/2024 | 2017-18 |[A] MR. ARPANBHAI VIRAMBHAI DESAI
21 | ITA 339/AHD/2024 2018-19 [A] MR, ARPANBHAI VIRAMBHAI DESAI
22 | ITA 603/AHD/2024 | 2017-18 |[A] AMIT KIRITBHAI MEHTA
23 | ITA 933/AHD/2024 | 2015-16 |[A] JAI TRIPATI STEELS PVT LTD
24 |ITA 1628/AHD/2024| 2020-21 |[A] NETAFIM IRRIGATION INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 12-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 2

Sr

Appeal Number

Assmt.

Year Assessee Name Remarks

ITA 555/AHD/2017

2012-13 | [A] KLOECKNER DESMA MACHINERY P. LTD.

ITA 2322/AHD/2017

2013-14 | [D] KLOECKNER DESMA MACHINERY PVT. LTD.

ITA 2579/AHD/2017

2013-14 | [A] KLOECKNER DESMA MACHINERY PVT. LTD.

ITA 13/AHD/2022

2018-19 | [A] JEUMONT ELECTRIC INDIA PVT. LTD.

ITA 69/AHD/2022

2017-18 | [A] JEUMONT ELECTRIC INDIA PVT. LTD.

ITA 134/AHD/2022

2017-18 | [A] TULSI REALITY

ITA 915/AHD/2023

2011-12 [ [A] USMANBHAI HAJIBHAI GHANCHI

ITA 34/AHD/2024

2017-18 | [A] USMANBHAI HAJIBHAI GHANCH]I

ITA 383/AHD/2024

2015-16 | [A] VASHDEV DARIANOMAL KALWANI

10

ITA 815/AHD/2024

2016-17 | [A] AMANTA HEALTHCARE LIMITED

1

ITA 840/AHD/2024

2016-17 | [A] PRIYAKANT PUNJILAL MEHTA

12

ITA 902/AHD/2024

[A] AMNS PORTS VIZAG LIMITED (FORMERLY KNOWN AS ESSAR

2018-19 |\ 17AG TERMINALS LIMITED)

13

ITA 911/AHD/2024

2016-17 | [A] TORRENT POWER LIMITED

14

ITA 1076/AHD/2024

2010-11 | [D] TORRENT POWER LIMITED

15

CO 19/AHD/2024

2010-11 | [A] TORRENT POWER LIMITED

16

ITA 915/AHD/2024

NA [A] SHRI DASALAD GYATI SAMAST KALOL

17

ITA 919/AHD/2024

2016-17 | [A] VINODBHAI LAXMANBHAI PITHIYA

18

ITA 1566/AHD/2024

2017-18 | [A] KARANSINH PATEL

19

ITA 1580/AHD/2024

NA [A] SHALIMAR CHARITABLE TRUST

20

ITA 1592/AHD/2024

2017-18 | [A] INFOANALYTICA CONSULTING PRIVATE LIMITED

21

ITA 1602/AHD/2024

2020-21 | [A] HITACHI HI REL POWER ELECTRONICS PVT. LTD.

22

ITA 1605/AHD/2024

2017-18 | [D] IMRANBHAI UMARBHAI QURESHI

23

ITA 1609/AHD/2024

2020-21 | [A] INDUCTOTHERM (INDIA) PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 09-DECEMBER-2024 (MONDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

Srl | Appeal Number AssmE: Assessee Name Remarks
Year

1 |ITA 673/AHD/2023| 2012-13 |[A] PINAL PRAFULBHAI PATEL
ITA

2 | Lo73/anD/2073 | 201415 | [A] SANJEEVKUMAR JAYANTILAL SHAH

3 [ITA 241/AHD/2024| 2011-12 | [A] NANDKISHOR MAHADEVBHAI KOSHTI |

J
|

4 |ITA 391/AHD/2024| 2017-18 |[A] PINKESH SUBHASHCHANDRA PATEL |

5 [ITA 714/AHD/2024| 2016-17 |[A] SHAIL Y PATEL

6 |77 803/AHD/2024 201819 | [A] THE KANKRE) TALUKA SHIHORT CO. OP, PURCHASE & SALE

UNION LTD,
7 |ITA 964/AHD/2024| 2017-18 |[A] SUMITKUMAR DEVCHANDBHAI SAVALIYA
; ITA 2017.1g | [A] SHRI VIDHYUT BOARD CREDIT AND CONSUMERS CO
1057/AHD/2024 OPERATIVE SOCIETY LIMITED

ITA -

9 | 1300/AtD/2024 | 201617 |[A] ASHISHKUMAR SHASHIKANT DOSHI

10 HA 2018-19 | [A] LAHAR JOSHI

1408/AHD/2024

ITA _ .

11| 1a15/atiDy2024 | 201819 |[A] THE SANJARI CO. OP. CREDIT SOCIETY LTD.,

| I A Eis;ﬁy; .‘."" i
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 10-DECEMBER-2024 (TUESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

l

Srl | Appeal Number A$Zr:rt. Assessee Name Remarks .
1 [ITA 224/AHD/2023| 2012-13 |[A] VIDYABEN KANTILAL TRIVEDI
2 | ITA 64/AHD/2024 | 2017-18 | [A] SHRI SANJAYKUMAR ZAMATMAL KALWANI '
3 |ITA 726/AHD/2024| 2011-12 |[A] MAHESHBHAI MAGANBHAI PATEL 5
ITA o _ }
= 1309/AHD/2024 2016-17 | [A] SMT. SUMITRADEVI KAMALKUMAR AGRAWAL |
ITA
- |
5 1413/AHD/2024 2017-18 | [A] ISTADEV PROJECTS _r
ITA
6 1480/AHD/2024 2022-23 | [A] GAYATRI PARIVAR RACHNATMAK TRUST - |
ITA |
7 1636/AHD/2024 2018-19 |[[A] BALWA GROUP COQP SOCIETY :
ITA
8 1685/AHD/2024 2019-20 |[[A] SALOJ DUDH UTPADAK SAHAKARI MANDALI LIMITED
9 s 2017-18 | [A] PARAG DAVE
1745/AHD/2024 ___1'
ITA .
10 1746/AHD/2024 2012-13 | [A] CUPID BIOTECH LTD, |
11 ITA 2017-18 [A] THE GANDHINAGAR DISTRICT CO-OPERATIVE CREDIT
1747/AHD/2024 SOCIETY LIMITED N
ITA
12 1752/AHD/2024 2012-13 | [A] KISHORBHAI DHIRAJLAL CHAMPANERI
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 11-DECEMBER-2024 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

Assmt.

Srl | Appeal Number Assessee Name Remarks
Year |
S e e e - —
1 |ITA 483/AHD/2024| 2022-23 | [A] ARJANBHAI NANUBHAL PATEL |
2 |ITA 651/AHD/2024| 2010-11 |[A] SHRI SALMAN ABDULRAZAK PATEL
ITA
3 1055/AHD/2024 2011-12 | [A] BADRINATH SHREENIVAS
ITA
4 1330/AHD/2024 2017-18 | [A] NACHIKET DIPAK SHAH -
ITA
5 1442/AHD/2024 2023-24 | [A] IMNU STUDENT ACTIVITY ASSOCIATION
ITA
6 1456/AHD/2024 2017-18 | [A] HARIBHAI NATHABHAI PATEL |
ITA ; :
7 1524/AHD/2024 2012-13 | [A] SAHIL SATISHBHAI SHAH B L e
ITA - |
% |
J — /AHD/2024 2016-17 | [A] NAVBHARAT HOLIDAYS ‘ |
ITA _ ‘ lI
9 1759/AHD/2024 2023-24 |[A] GFCL EV PRODUCTS LIMITED R B
10 ITA 2017-18 [A] MEHSANA DISTRICT CO. OPERATIVE PURCHASE AND SALES _I
1760/AHD/2024 UNION LTD. | .y
11 |ITA 923/AHD/2024| 2013-14 |[A] GULUBHAI MAHENDRABHAI PATEL 1

il |
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 12-DECEMBER-2024 (THURSDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

Srl | Appeal Number A‘?Z:‘:‘ Assessee Name Remarks
1 [ITA 671/AHD/2023| 2011-12 |[A] ANJANABEN DINESHKUMAR PATEL
2 |ITA 972/AHD/2023| 2010-11 |[A] SHAILESH BALDEVBHAI PATEL
ITA
3 1010/AHD/2023 2017-18 |[A] GANESHBHAI VITHALBHAI CHUNARA
4 (ITA 171/AHD/2024| 2017-18 |[A] HARSHVARDHAN T.SONI
5 |ITA 406/AHD/2024| 2012-13 |[A] SANJIVANI CHERITABLE TRUST
6 |ITA 486/AHD/2024| 2018-19 |[A] NIMESHKUMAR MAHENDRABHAL PATEL
7 |ITA 569/AHD/2024| 2017-18 |[A] BHARATBHAI CHAVDA
_— - - _ |
|
8 |ITA 695/AHD/2024| 2020-21 |[A] SATYAIIT PRAVINSINH KUMPAWAT |
- -
ITA :
9 1298/AHD/2024 2011-12 |[A] SMT. SHOBHNA CHANDRAKANT PAREKH |
ITA
10 1342/AHD/2024 2014-15 |[A] BHAVNABEN SANJAYKUMAR MISTRY
ITA
11 1495/AHD/2024 2011-12 | [A] BABULAL AMBALAL PATEL __'
ITA
12 1762/AHD/2024 2012-13 | [A] JAYPRAKASH YASHWANTBHAI PATEL
ITA
13 1765/AHD/2024 2020-21 |[A] THE HARSIDDHI CO. OP. CREDIT SOCIETY LTD. )
14 LA 2017-18 | [A] QAISAR JAN
1777/AHD/2024 . ) -
ITA
15 1783/AHD/2024 2016-17 | [A] MAYANK BHARADIYA
ITA
16 1787/AHD/2024 2011-12 | [A] JAYPRAKASH YASHWANTBHAI PATEL )
ITA .
17 1794/AHD/2024 2017-18 | [A] BHAGVANDAS HIRACHAND WACHHANI | -
18 ITA 2016-17 [A] PRAKASHKUMAR KANTIII MAKWANA L/H OF LATE KANTIJI
1795/AHD/2024 AMBARAM MAKWANA
ITA
19 1796/AHD/2024 2013-14 | [A] KISHOR PRAHALADRAI ASAWA -
ITA
20 1821/AHD/2024 2012-13 | [A] CENTURY TRADESERVE LIMITED B
ITA )
21 1824/AHD/2024 2017-18 | [A] BHOGIBHAI VITHALBHAI PATEL n Zn/«(
TETa% AR
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF
PART HEARD MATTERS
FOR 11-DECEMBER-2024 (WEDNESDAY)

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

PART HEARD MATTERS : l |

Srl Appeal Number Aiz:'rt' Assessee Bench iRemarks
1 | I7A | 225 [ AHD [ 2024| 2018 |[D] GELOT AGRI EXPORTS (E-FILING) C e-filing
2 | A |1739] AHD | 2024 201198' [A] GELOT AGRI EXPORTS C
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF
PART HEARD MATTERS
FOR 12-DECEMBER-2024 (THURSDAY)

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

CLARIFICATION MATTERS
Sril Appeal Number #:;Tt' Assessee Bench |Remarks
1| 1A | 120 | AHD | 2024 | 291" |[A] AMEE GOVINDBHAL PATEL B
EIF YA
ASS[STA&J& AR 024
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